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SHRI BASUDEB ACHARIA (Bankura)
Whenwilithe statementbe made?

MR CHAIRMAN Now | have told him fo
makeastatement Ihavedrawnhisattentionthat
yesterday this issue was raised inthe House by
Mr Kanshiram Rana Atthattime the Minister
presenthad saidthat hewouldinguireintot and
make a statement

Again|have requestedthe Parhamentary
Ministertotake note of the situation and make
the statement as early as possible

SHRIBASUDEBACHARIA Today? (Infer-
ruptions)

[Transiation]

DR CHATTRAPAL SINGH (Bulandshahr)

Mr Chairman Sir my constituency
Bulandshahroccupies the secondplace inthe
country inthe production of wheatand jaubutno
arrangement has so far been made for their
procurement Procurementcentres have not
been onened in Uttar Pradesh sofar Inopen
market the pnce of millet 1isRs 200perquintal
while the supportpnce declared by the Govern-
mentis Rs 260perquintal Thefarmeristhus
losingRs 60perquintal StllcentralGovern-
menthas notissuedanymstruchontorts agency
forthe procurement of wheat and'Jau inUttar
Pradesh Inotherstates alsqthis work has not
beentakenup Farmersareforcedtoselltheir

producetothe traders andconsequently fam-
ershave beendirectly affected 1would iketo
requestthe Government to open Centres for
procurement of wheat and millet so that the
farmers are savedfrombeingrumned |demand
that iImmediate arrangements be made for
procurement  (Inferruptons)

SHRIRAJENDRA AGNIHOTRI (Jhansi)
Mr Chairman, Sir, Government should take
measuresforthe procurement of wheatin Uttar
Pradesh (/nferruphons)

MR CHAIRMAN If alithe Members goon
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repeatingwhat he has statedt wouldbea waste
oftime Please goby rules Shn Agmhotnyou
are taking the tme of others Pleaso sit
down (Inferruptions)

SHRI RAJENDRA AGNIHOTRI Sir ar-

rangement shouldbe madefor operingprocure-
mentcentres  (Interruptions)

[Enghsh)

SHRIDWARAKANATHDAS (Kanmganj)
Sir inastatement lasxddownbythe Govemment
it 1s said that 15 per cent of the medical sub-
centres should be set up in scheduled caste
bastis having 20 percent or more scheduled
castepeopleand 7 1/2percentinscheduledinbe
areas

Further sub centres and pnmary health
centres should be set up in such SC and ST
areas which are five kilometres away from
available farmily welfare delivery points

Butin Assam particularly inmyconstitoncy
Kanmgan) whichisascheduledcasteone the
aloresaid guidelines arenotatallfollowed that
1s, West areas of SC and Sl components are
without medical sub-centres not to speak of
health and family welfare delivery points  Fur-
thermore, mostofthe PHCs and civil hospitals
arerunningshortofdoctors apparatus first-aid
medicines nurses beds and othernecessary
articles

So, the concerned Ministry of the Govern
mentof India Is requestedto look intothe matter
andttakeimmediate sutable stepstoimiprove
thestuatonas trelatestothe questionofifeand
death ofthethousands

[Translation)
SHRIRABIRAY Mr Speaker, Sir,Iwould

hke to draw the attentron of the House andthe
country towards a very important question |
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wouldliketo draw the attention towards the way
ourdemocracy is being attacked. Carla Hills
The Trade Representative of precious Ameri-
canGovemmentthreatenedtoimpose 301 spe-
cial Acthas beenimposed against india. Some
peopleexpecteda different attitude from Clinton
Government, but we never expected so. lex-
pectedthe same attitude from Clinton Govem-
mentas from Bush Government. Anewshas
appeared in a leading News paper

yesterdays.
| English)

“Clinton administration has warned India
andsome otherintellectual property problem
countries including possible bilateral and cut-off
pressures inmultilateralinstitutionsto stop aid,
deadlines andinvestigations, ifthey don'tad-
dress UC concerns promptly.”

[ Transiation]

My fniend Shn Shuklais presenthere. He
wouldnotpay attentiontowards the terminology.
America would impose such laws against a
country like India. lamguoting fromthe speech
ot Erashatieo,. The General counsel oftrade
Representatives of the present region.

|English}

“Progress in othercases hasbeen pain-
fully slow and non-existent. Some countries
such as Brazil, India, Korea, Thailand, Taiwan
and Argentina have had a long term in this
Special 301 list.”

[ Transiation)

Further he adds:-
[English)

“Us 1s preparedtouse Special 301 more
aggressively Inthis context, heis looking at

every meansto deliver American ‘s message
home.”

VAISAKHA 3, 1915 (SAKA)
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[ Translation)

Mr. Chairman, Sir, Indian Government has
become a slave to three international
organisations IMF, worldBank and GATT. Bill
Chnton president of America is behind this.
Althoughthat Governmenthas neversentany
written documentin this regard yetthe Trade
council has starteda open trade was against
Indiasbeing humiliated everyday. Therefore, |
would like tourge the Governmentthatit should
take upthe matter, since we believe Indemoc-
racy. Government shouldissue aclarification
nthisregard sothatthe House andthe country
become aware how the law has been vilated.
The way America is threatening to enforce
Special Act 301 against India poses a very
critical question. Therefore, | would like the
Governmentto respond...(Interruptions)

[English)

SHRIBASUDEB ACHARIA: The matter
raised by Mr. Rabi Ray 1s very senous. Hence,
the Government should respond.

MR. CHAIRMAN: He has broughtitto the
notice ofthe Governmentin a forceful way.

SHRIBASUDEBACHARIA: Govemment
shouldtellthe House thatwe will notyield to US
Govemment....(Inferryptions]

[ Translation]

SHRI TEJSINGHRAO BHONSLE
(Ramtek): Sir, Natonal School of Drama Alummn
is aorganisation under the Ministry of Human
Resource Development. This Ministry also
gives financial assistance to it. Training s
impartedtd the Actors and lakhs of rupees are
spentforthis purpose, Dramas basedonsocial,
economic, educational and patnotic topics are
also Stagéd from time to time. Recently. the
Third Yeartudents ofthe NSD staged ‘Gandhi’
inwhichhe was showntobhesimilarto R.5.5.
and V.H.P. people. It was also shown that
Gandhisangbhajanand ‘Ramdhun’which are



